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Ninth Report of the Private Members Bills and Resolutions
Committee

The Ninth meeting of the Private Members Bills and Resolutions
Committee held on the 09™ April. 2007 at 11.00AM.
.The Assembly Secretary apprised the Committee regarding the
notices of Resolutions, which had been received by the Secretariat for
the 13™ & 20™ April, 2007,

I Private Members Resolutions: Balloting for Resolutions fo be
taken up on 13™ & 20™ April 2007 were held on 30™ March & 4™ April
2007. The following Resolutions received priority:

13™ April, 2007
Name of the Member Text of the resolution
Shri O.P. Babber "This House resolves that “Govt. of

India be requested to make
amendments in master plan 2021 in
such a manner so that all the
shopkeepers, who are working even
today in residentidl area are
regularized.”

This House further resolves that any
commercial activity which is going on in
residential areas be also regularized.

Shri  Ramvir  Singh “This House resolves that in

Bidhuri order to make local bodies of Delhi
more competent and effective, Mayor-
in-Council System be implemented for
making MCD result oriented, so that
aim for Delhi as a world class beautiful
city is achieved *

Shri Subhash Chopra "This House recommends that for
more effective and appropriate
administration in Delhi Law & Order,
Police and Land be brought under Delhi
Government with immediate effect”.




‘ 20™ April, 2007

Shri Amrish Singh “This House resolves that
Gautam transport system be improved in the
Capital with most advanced world class
facilities and special emphasis be
accorded to the transport facilities in

the rural areas”.

Shri O.P.Babber "This House resolves that the
local area development fund allotted to
the Members of Assembly be enhanced
to four crores from two crores per
annum in view of the soaring price rise
and increase in the cost of materials
meant for the development works".

Shri Mohon Singh “This House resolves that basic
Bisht facilities and civic amenities such as
drinking water, roads, Hospitals,
toilets and drainage system be made
available in advance when the
Government allots alternative plots to
the poor people residing in juggi
jhopries”.

II  Private Members Bills  "The Delhi Right to Information
(AmendmentY, Bill 2006’ moved by Sh. Bheeshm Sharma had been
introduced an 17.3.2006 and pending shall be considered by the House
. on Friday after the resolution if time permits.

The Committee authorized Shri Ramakant
absence Shri O.P. Babber to present the report to th
April, 2.007.

09™ April, 2007
Delhi Chairman & Speaker
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